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REVISED CAUSE LIST OF DB BENCH FOR 24-JULY-2025 (THURSDAY)

BEFORE HON'BLE SUBHASH MALGURIA,

JUDICIAL MEMBER

AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN COURT ROOM 1

= t 1 ROU_GH_C_ISCD WEBEX MEETING NO. 26419593252 PWD: 123456 AT 03:00PM
r % Appeal Number . | Assmt. Year Assessee Name Remarks
A 261&&0}2903 _1997—93 [D] M/S KAY FLAMES PVT. LIMITED (HCD) :

\CO 29/ALLD/2004

04.09.2002

| 1997-98 | [A) M/S KAY FLAMES PVT. LIMITED (IN ITA 261/A/2003 (HCD))
ﬁﬂus@m;zum FY. 1998-99 | [A] KAY FLAMES PVT. LIMITED (HCD)
ITTA 1/AtL0/2020 | 2009-10 | [A] ARM RICE MILLS
ITA 103/ALLD/2020 2017-18 | [D] SMT. DISHA TULSIANI

5 | CO 2/ALLD/2021 2017-18 | [A] SMT. DISHA TULSIANI

7 | TT(SS)A 2/ALLD/2020 |PLO%1996 TOI 1y o2y BB AGRAWAL & SONS (HUF)
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INCOME TAX APPELLATE TRIBUNAL, ALLAHABAD
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REVISED CAUSE LIST OF SMC BENCH FOR 24-JULY-2025 (THURSDAY)

BEFORE HON'BLE SUBHASH MALGURIA, JUDICIAL MEMBER
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER
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IN COURT ROOM 1

VIRTUAL/HYEBRID THROUGH CISCO WEBEX MEETING NO. 26419593252 PWD: 123456 AT 03:00PM
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_}-ppealiﬂumber Assmt. Year Assessee Name Remarks
| 1 | rA78/ALLD/2024 | 2017-18 | [A] RAFAT ULLAH KHAN (E-FILED) “

2 [TA 164/ALLD/2024 | 2017-18 | [A] SHASHI KUMAR VAISH B - _
3 ;m 59;5:.1.5,!2025 2017-18 | [A] ANJANISH KUMAR TIWAR] P LS

-4 'm?o;p;uwzuz; 2013-14 | [A] MOHD ASLAM 1
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